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{BISHU KARMAKAR)

Before the National Green Tribunal

Eastern Zone Bench, Kolkata

In the matter of

OA No. 91/2021/EZ

Kankana Das
Versus
Union of India & Ors

Counter-affidavit affirmed on behalf of the respondent No.20

I, Sri BishuKarmakar, S/o, Late JogendraKarmakar, residing at P.O.-

Noagaon Krishnanagar-799006, Police Station- New Capital Complex,

Agartala, District- West Tripura, State — Tripura, aged about 46 years,

by occupation- Service at a statutory organization, do hereby solemnly

affirm and submit before this Hon’ble Tribunal as follows:-

1.

The Tripura State Pollution Control Board (TSPCB in short) has
been impleaded as the respondent No.20 in the instant litigation.
I am holding the post of Member Secretary of the TSPCB. | am
well conversant with the facts and circumstances of this case as
gathered from the official records and as such competent to
swear this affidavit pursuant to the direction of the Hon’ble
Tribunal dated 15.11.2021.

In the state of Tripura, there are only 4 (four) industries
presently operating which are among the 17 (seventeen)
categories of highly polluting industries and one Central Effluent
Treatment Plant (CETP).Those four industries are all gas based
thermal power plants situated across the State of Tripura. The
CETP of the Tripura Industrial Development Corporation Limited
is located at Bodhjungnagar, Agartala. The list of the said
industries/activities along with their present status of
installation of Online Continuous Emission Monitoring

System(in short ‘OCEMS)) is annexedas Annexure-R1.

. In compliance with the orders and directions issuedfrom time to

time by the Hon’ble Supreme Court of India,the Hon’bleNational
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TSPCB, Agartala.

Member Secretary,



Green Tribunal as well as the Central Pollution Control Board(in
short ‘CPCB’) vide direction dated 05.02.2014, the TSPCB has
issued directions to the industries/activities to for installation of
the OCEMS system and to disseminate thecontinuous effluent
and emission monitoringdata/informationto the portals of
theCPCB and the TSPCB. Copies of the communications/letters
are annexedherewith asAnnexure -R2.
. The ONGC Tripura Power Company Ltd. at Gomati, 135 MW
Gas Turbine Combined CyclePower Plant NEEPCO Ltd. at
Khayerpur, Agartala, and 101 MW Tripura Gas Thermal Power
Projectof NEEPCO Ltd. at Sonamurahave already installed
OCEMS and connected the same withthe CPCB server.
. The ONGC Tripura Power Company Ltd, 135 Gas Turbine
Combined Cycle Power Plant NEEPCO Ltd and 101 MW Tripura
Gas Thermal Power Project, NEEPCO Ltd Power Plant NEEPCO
have already installed OCEMS and connected to the CPCB
server and the linkshave already provided/uploaded in the
TSPCB website for public information.Screen images showing
the real time status of the pollutants emanating from the
aforementioned industries that may be accessed from the web-
links are collectively annexed hereto as Annexure-R3.
. Even thoughthe Gas Thermal Power Projectof Gas Thermal
Electrical Division,which is atBaramura,Tripura,has installed
the OCEMS system,however,connectionof the same with CPCB
server is yet to be made due to some technical problem. The
Central Effluent Treatment Plant (CETP), Bodhjungnagar, has
also installed the OCEMS and the connections thereof withthe
serversare yet tobe made.

As the State is in the farthest corner, no such technical

person is available here and due to COVID19 pandemic, the said
units could not expedite the issues.

. Theaforesaid industries under 17 (seventeen) categories of highly
polluting industries are in the regular process ofsubmitting
theirmonthly reports as well as half yearly compliance reports to
the TSPCB. Moreover, the reports are being uploaded in their
respective websites.

. Apart from the above, the State has already installed one
Continuous Ambient Air Quality Monitoring Station (CAAQMS)

at Kunjaban, West Tripura, for real time Air Quality monitoring
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and it is connected to the CPCB server in National Air Quality
Index (https://app.cpcbeer.com/AQI India/). Another CAAQMS
will be installed at Bordowali, Agartala, West Tripura, and the
installation will be completed withinthenext 2 (two) months.

A meeting was convenedon29.08.2019under the Chairmanship
of the Chairman, TSPCB, involving all concerned
industries/activities in connection with installation of OCEMS
and dissemination of real time data through CPCB/TSPCB
server.A copy of the minutes of the meeting and copies of the
request letters sent to those industries on 26.08.2019 in
connection with the said meeting are annexed hereto and
collectively marked asAnnexure-R4.

Work Order for setting up of Central Server Platform on Cloud
for online monitoring of Effluent & Emission for Tripura State
Pollution Control Board was issued to “Knowledge Lens Pvt.
Ltd.”of Bangalore on 11.10.2019 and the work has already been

completed.A copy of the work order is annexed asAnnexure-RS5.

. The respondenthumbly craves leave of the Hon’ble Tribunal to

submit any other documents/additional affidavits for clarifying

any matter which may require subsequent elucidation.

12. The averments made in the paragraph No.l herein above are

true to my knowledge, those made in paragraphs No.2 to 8
herein above are obtained from the records kept and maintained
at the Office of the TSPCB which 1 verily believe to be true, and

the rest are my humble submissions before the Hon’ble

Tribunal.
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(BISHU KARMAKAR)
TSPCB, Agartala,

Member Secre
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VERIFICATION

I, Sri Bishu Karmakar, S/o, Late Jogendra Karmakar,
residing at P.O.-Noagaon Krishnanagar-799006, Police Station-
New Capital Complex, Agartala, District- West Tripura, State —
Tripura, aged about 46 years, by occupation- Service at a
statutory organization, do hereby solemnly declare and verify
that 1 am holding the post of Member Secretary of the Tripura
State Pollution Control Board at its office ‘Parivesh Bhawan’ at
Pandit Nehru Complex, Gorkhabasti, Post Office- Kunjaban,
Agartala, West Tripura, PIN- 799006, and | am competent to
swear Affidavit, subject to the kind leave of this Hon’ble
Tribunal, in the instant litigation on behalf of the TSPCB, and
competent to affirm the same and, as such, I am well acquainted
with the facts and circumstances of the present case and also
that the averments made in paragraph No. 1 in the said Affidavit
are true to my knowledge, the averments made in paragraphs
No. 2 to 10 therein are obtained from the records kept and
maintained at the office of the TSPCB which I verily believe to be
true and the rest are my respectful submissions before this
Hon’ble Tribunal. I have not suppressed myﬂﬁfﬁ am

e L PN

competent to sign this Verification. ﬁ -‘:3 ’
[l
e Vo
I signed this verification on this the LF W day of

< }f\!
December, 2021 before the Ld. Notary at Kolkata.. /=,

78 Y
%\h‘gﬁv;_

(BISHU KARMAKAR)

Prepared in my office Signat%ﬁgggg?lem

MQ’;? mmloﬂ%.

Advocate — Identified by me.

Declared beforedne, U/S 139
CPC, U/S 297 (C) €

VAN I SK, Nazrul Isfam
. -"‘-\ " \ Notary,Govt. of W.B.
A7 0ec 2021 / NS Hotary Regd. No. 447/19
-_/ -
City Civll Court, Calcutrm



Treatment Plant, TIDC
Ltd (Tripura Industrial
Development
Corporation
Bodhjungnagar,
Rubber Park, Agartala,
Tripura(W)

Ltd.),

CPCB and TSPCB
server are yet to
be made,

F
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4 ANNEXURE- [«

Fa - B _‘_
List of Industries/Activities/Processes in the State of
Tripura under 17 highly polluting categories of industries

Sl. No. Type Name & Address of | Status of | Connection with | Link of TSPCB
the Industry OCEMS CPCB/TSPCB :
server
1. | Gas Based | ONGC Tripura Power | Installed | Connected  with | http://cpdms.forb
Thermal Company Ltd.[OTPC), CPCB server. | esmarshall.in:808
Power vill-  Dudhpushkarini, Connection  with | O/enviroconnect/s
Pl P.O. Jamjuri ,Gomati, TSPCB website | ervlet/com.aipl.pls
ant Tripura, Pin - 799116 has been made, | .web.admin.Admin
However, some | Servlet
technical
modification is
. going on.
2. Gas Based | 2 x21 MW Gas Thermal | Installed Connection  with -
Thermal Power Project , Gas CPCB and TSPCB
Power Thermal Electrical server are yet to
Plant Division, . be made.
Baramura,Tripura
3. Gas Based | 101 MW Tripura Gas | Installed Connected  with | hitp://www.nevco
Thermal Thermal Power Project, CPCB server as | data.com/indextr.
Power NEEPCO, Monarchak, well as TSPCB | phpPstateld=Mzl=
Plant Sonamura , Tripura website. &companyld=MTI
w
4, Gas Based | 135 MW Agartala Gas | Installed Connected with | http://www.nevco
Thermal Based Turbine Power CPCB * server as | data.com/indexagt
Power Project, well as TSPCB | .php
Plant Ramchandranagar, website.
Khayerpur, Agartala,
Tripura
5. Gas Based | 3X21 MW, Gas Based | Closure Closure Order | Closure Order
Thermal Thermal Power Plant, | Order Issued Issued
Power Rokhia, Sonamura, Issued
Plant Sepahijala, Tripura
6. CETP Central Effluent | Installed Connection  with -
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ANNEXURE- £ 2.’

PRIPURA SYATE POLLUTION CONTROL BOARD

(»

N Govi, of Tripura Organication)

Reminder

June 10, 2020

No.F.6(55)/TSPCRB/2019/ (" /; 5
'y f f l 6

To

The Managing Dircctor

ONGC- Tripura Power Company Ltd.,

Vill: Dudhpushkurini Mouja, Jamjuri

Udaipur, Gomati District, Tripura, Pin-799116

Subject: Transmission of Continuous Efflucnt and lomission Monitoring dala to
Tripura State Pollution Control Board: Dircclion under Section 33 (A) of
the Water (Prevention & Control of Pollution) Act, 1974 and 31 (A) of
the Air (Prevention & Control of Pollution) Act, 1981.

Ref: Our leticr No.F.6(55)/TSPCR/2019/10530-35, dated 14.11.2019, and
Our letter No.F.6(55)/TSIPC13/2019/660- 65, dated 10.01.2020.

Sir/ Madam,

Please refer 1o our earlier letter No.F.6(55)/TSPCI3/2019/10530-35, dated
14.11.2019 and No.F.6(55)/TSPCI3/2019/660-65, dated 10.01.2020.

2. From the portal of Tripura Stale Pollution Control Board, it has been obscrved

that you have not transmitted any data till today.

3. You are, therefore, again requested to make suitable arrangement to transmit
and submil Continuous Effluent and Emission Monitoring (real time) lo Central

Pollution Control Board (CIPCI3) and Tripura State Pollution Control Board (TSPCH)
porial 30tk June 2020.

4. It is important 1o mention here that CPCB has insisted on providing web-link of
the OCEMS data of your concerned industry to the TSPCB as well as CPCB portal. A
copy of the letter of the CPCI3 is enclosed for ready reference.

5. For any querics or information on the matler, you may contact Shri Sanjeev
Bhaisin, M/s Knowledge Lens Pvt. Lid., Mob- 9999052888,

Yours faithfully,
Enclo: As stated. k 6.;»«,- \(‘) ,(:, (™
(Bishu Karmakar)
Member Secretary

ChrEa i
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Phong ; (0 231 255 10 D4RE
Gaiknabasi, o : (0381) 231 2589 / 232 2465
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| | ._/_32 2482 (Chaiima ), 722 6792 (Member Secratary)
- anak L; . cax s {0381) 232 5471, 237 U455

e--maifj.: tippch@sanc i ! hoospeb-tri@gov.in
wielisite T www,tspee dipura. sovin
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Reminder
No.F.6(55)/ TSPCB/2019/ (] ,:, 713 June 10, 2020
o Tﬁ

To

The Deputy General Manager

Gas Thermal Power Project Gas
Thermal Electricity Division
Baramura, Tripura (W), Pin-799045

Subject: Transmission of Continuous Effluent and kKmission Monitoring data to
Tripura State Pollution Control Board: Direction under Section 33 (A) of

the Water (Prevention & Control of Pollution) Act, 1874 and 31 (A) of
the Air (Prevention & Control of Pollution) Act, 1981.

Ref: Our letier No.I7.6(55)/TSIPCI3/2019/ 10530-35, dated 14.11.2019, and
Our letter No.F.6(55)/TSPCB/2019/660-65, dated 10.01.2020.

Sir/ Madam,

Please refer 1o our ecarlier letter NO.F.()[SS]/TSI’CB/QO]9/10530-35, dated
14.11.2019 and No.F.6(55)/TSPCI3/2019/660-65, dated 10.01.2020.

2. From the portal of Tripura State Pollution Control Board, it has becn observed
that you have not transmitted any data till today.

3. You are, thercfore, again requested to make suitable arrangement to transmit
and submit Continuous IfMluent and I'mission Monitoring (real time) to Central
Pollution Control Board (CPCB) and Tripura Stiate Pollution Control Board (TSPCI3)
portal 30t June 2020.

4. It is important to mention here that CPCI3 has insisted on providing web-link of
the OCEMS data of your concerned industry to the TSPCI3 as well as CPCB portal. A

copy of the letter af the CPCH is enclosed for ready reference.

a. For any queries or information on the matter, you may contact Shri Sanjeev
Bhaisin, M/s Knowledge Lens Pvi. Ltd., Mob- 9999052888.

Yours laithfully,

4 B . }
Enclo: As stated. \\ C)\fv_}\'b L ~Ge s
(Bishu Karmakar)
! Member Secretary

e PN
s Phone @ {0381) 231 25881202 2455

s Complax, Gorkhabasti '
adasti, 192 248 sirman). 7
' plat w'3_ 132 (Chaitmany, 8732 (Member Secretary)
Fax 1 (0361) 232 5471
c-nail © trippcb@sanchz

website @ www.tspeb.uip

=tin ! hoospeb-r@govin
ra oavin
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= TRIPURA STATE POLLUTION CONTROL BOARD

(A Govi of Tripura Organie sion)
Reminder

No.F.6(55)/TSPCB/2019/ (.4, /7 June 10, 2020
] A "IJ,}).?

To -

The General Manager

M/s 10 MW Gas Based Combinecd

Cycle Power Project Plan, Monarchak

Sonamura, Scpahijala, Tripura, Pin-799181

Subject: Transmission of Conlinuous [Sffluent and lEmission Moniloring data 1o
Tripura State Pollution Control 13oard: Direction under Scction 33 (A) of

the Water (Prevention & Control of Pollution) Act, 1974 and 31 (A) of
the Air (Prevention & Control of Pollution) Act, 1981.

Ref: Our letter No.I7.6(55)/TSPCI3/2019/ 10530 35, dated 14.11.2019, and
Our letter No.I.6(55)/TSPCB/2019/660 65, dated 10.01.2020.

Sir/ Madam,

Please refer 1o our carlier letier N(:.l-‘.ﬁ(ﬁﬁ)/'[‘SPCH/?.O]9/I0530-35, dated
14.11.2019 and No.I7.6(55)/TSPCI3/2019/660-65, datec 10.01,2020.

2. From the portal of Tripura State ’'ollution Control Board, it has been observed

that you have not transmitted any data till today.

3. You are, therefore, again requested to make suitable arrangement to transmit
and submit Continuous [ffluent and Emission Monitoring (real time) to Central
Pollution Control Board (CPCI3) and Tripura State Pollution Control Board (TSPCB)

portal 30 Junc 2020.

4. It is important to mention here that CPCB has insisted on providing web-link of
the OCEMS data of your concerned industry to the TSPCI as well as CPCI3 portal. A
copy of the Jetter of the CPPCHB is enclosed lor ready reference.

5. [For any queries or information on the matter, you may contact Shri Sanjcev

Bhaisin, M/s Knowledge Lens Pvt. Lid., Mob- 9999052888.

Yours laithfully,

"
_ ~
Enclo: As staled. \ ‘9“""Xir LR -6
! (I3ishu Karmakar)
Member Secretary

, i
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PRIPURA STA7E POLLUTION CONTROL BOARD
(& Govt. of Tripu janisa 'Ci";)
Reminder
No.F.6(55)/TSPCRB/2019/ (.)",{, 5y June 10, 2020
‘ 14

To

The Managing Dircctor

Tripura Industrial Development Corporation Ltd.

CETP, Rubber Park

Bodhjungnagar Industrial Growth Centre, Tripura (West)

Subject: Transmission of Continuous Iffluent and Emission Maonitoring data to
Tripura State Pollution Control Board: Direction under Section 33 (A) of

the Water (Prevention & Control of Pollution) Act, 1974 and 31 (A) of
the Air (Prevention & Control of Pollution) Act, 1981.

Ref: Our letter No F.6(55)/TSPCB/2019/10530-35, dated 14.11.2019, and
Our letter No.F.6(55)/TSPCI3/2019/660-65, dated 10.01.2020.

Sir/ Madam,

Please refer 1o our carlier letter No.F.6(55)/TSPPCB/2019/10530-35, dated
14.11.2019 and No.F.6(55)/TSPCI3/2019/660-65, dated 10.01.2020.

2 IFrom the portal of Tripura State Pollution Control Board, 1t has been observed

that you have not transmitted any data ull today.

i You are, therefore, apain requested 1o make suitable arrangement to transmil
and submit Continuous Effluent and Fmission Monitoring (real time) to Central
Pallution Control Board (CPCR) and Tripura State Pollution Control Board (TSPCH)
portal by 30 Junc 2020.

4q, It is important to mention here that CPCB has insisted on providing web-link of
the OCIEMS data of your concerned industry lo the TSPCB as well as CPCB portal. A
copy of the letter of the CPCHR is enclosed for ready reference.

5. For any querics or information on the matter, you may contact Shri Sanjeev
Bhaisin, M/s Knowledge Lens Pvt. Ltd., Mob- 9999052888,

Yours faithfully,

[
Enclo: As stated. O (I S Y
(Bishu Karmakar)

Member Secretary

HAWAR _ “hone ; (03681) 231 2285
. Gorkhahasti, 232 2482 (Chairman)
Fax ¢ (0381) 232 5421, 232 24,75
e-mail @ ppcb@sa el hoospeb-tr@govin
WaensIa D waww.lspeo.pura . goum

NCHhs
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Reminder

No.F.6(55)/TSPCB/2019/ (._"_{;alf»’—,"f.; June 311.0}_5‘?.020
o 1%
The General Manager & HOP

NEEPCO Lid, Ramchandranagar

P.O: NEEPCO via Khayerpur,

Tripura (West), Pin-799008.

Subject: Transmission of Continuous Effluent and Emission Monitoring data to
Tripura State Pollution Control 13oard: Direction under Section 33 (A) of
the Water (Prevention & Control of Pollution) Act, 1974 and 31 (A) of
the Air (Prevention & Control of Pollution) Act, 1981.

Ref: Our letier No.I%.6(55)/TSPCI3/2019/10530-35, dated 14.11.2019, and
Our letter No.F.6(55)/TSPCI3/2019/660-65, dated 10.01.2020.
Sir/ Madam,

Please refer to our carlier letter No.lF.6(55)/TSIPCI3/2019/10530-35, dated
14.11.2019 and No.F.6(55)/TSPCIB/2019/660-65, dated 10.01.2020.

2. From the portal of Tripura State Pollution Control Board, it has been observed
that you have not transmitted any data till today.

3. You are, thercflore, again requested to make suitable arrangement to transmit
and submit Continuous Effluent and Emission Monitoring data (real time) to Central

Pollution Control Board (CPCR) and Tripura State Pollution Control Board (TSPCI3)
portal 30tk June 2020.

4, It is important to mention here that CPCB has insisted an providing web-link of
the OCEMS data of your concerned industry to the TSPCB as well as CPCB portal. A
copy of the letter of the CPCH is enclosed [or ready reference.

5. FFurther, it is to inform you that the information regarding 1Ds, Encryption keys,
and other software related data lor carrying out the process of transmission of
Continuous Effluent and lEmission Monitoring data as sought for vide your email
dated 04.02.2020 is not available with Tripura State Pollution Control Board. For any
querics or information on the matter, you may contact Shri Sanjeev Bhaisin, M/s
Knowledge Lens Pvt. Ltd., Moh- 9999052888,

Yours faithlully,
N

{ (?\;\n. i1 L'ﬁ =H-s U
(Bishu Karmalkar)
Member Secretary

Enclo: As stated.

SRRETE EXUAYY S v - Faas Py I
M H’f_ ‘{ i Phowe $(0381) 231 2548/ 102 2455
C-0mpleR, Larkhabast, D95 AgEn - o 4
. Agartala, 32 2482 (Chairman),

20792 (Member Secretary
N 6 DA a0 (0381) 232 5434, 232 1 455 i

-.:A-mai.! Hinppeb@saiwiaine: in / hoospeh-tr@gov.in
viebsits @ www.tspeh wipura conin




TRIPORA
i T b MY it T
D e S s TRLY
P Ay o P
—— e

=g e
fspch

No.F.G(SS)/TSPCB/ZO] 9/ (.'(,p ~ Gl
To

1. The Managing Director
Tripura Industrial Development
Corporation Ltd., CETP at the Rubber
Park, Bodhjungnagar Industrial
Growth Centre, Tripura (W)

2. The General Manager
M/s. 101 MW Gas Based Combined
Cycle Power Project Plan, Monarchak,
Sonamura, Sepahijala, Tripura, Pin:
799181

3. The Deputy General Manager
Gas Thermal Power Project Gas
Thermal Electricity Division,
Baramura, Tripura(W), Pin: 799045
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TRIPURA STATE POLLUTION CONTROL BOARD

(A Govt. of Tripura Organisation)

January 10,2020

The Managing Director

ONGC- Tripura Power Company Ltd.
Vill: Dudhpushkurini Mouja, Jamjuri,
Udaipur, Gomati District, Trpura, Pin-
799116

The General Manager & HOP
NEEPCO Ltd,, Kamchandranagar,
P.0. NEEPCG via Kliayerour,
Tripura(W], Pin: 795408

The Deputy Ge.sersl Manager

Gas Thermal Power Project Gas Thermal
Electricity, Gas Thermal Electrical
Division, Rokhia, Tripura, Pin;799102

Subject: Transmission of Continuous Effluent and Emission Monitoring data to
Tripura State Pollution Control Board: Direction under Section 33(A)
of the Water (Prevention & Control of Pollution) Act, 1974 and
31(A) of the Air (Prevention & Control of Pollution) Act, 1981,

Ref: Our letter No.F.6(55)/TSPCB/2019/10530-35 dated 14-11-2019.

Sir/Madam,

Please refer Lo our earlier letter No.F.6(55)/TSPCB/2019/10530-35 dated 14-11-

2019.

2. From the portal of Tripura State Pollution Control Board, it has been observed
that you have not transmitted any data till today.

3. You are therefore once again directed to make suitable arrangement to transmit
and submit Continuous Effluent and Emission Monitoring data to Central Pollution Control
Board(CPCB) and Tripura State Pollution Control Board (TSPCEB) portal at the earliest.

4, It is important to mention here that CPCB has insisted on providing web-link of the
OCEMS data of your concerned industry to the TSPCB as well as CPCB portal. A copy of the
letter of the CPCB is enclosed for ready reference,

4. For any queries or information on the matter, you may contact Shri Sanjeev
Bhaisin, M/s Knowledge Lens Pvt. Ltd., Mob- 9999052888

Enclo: As stated

Yours Sincerely
M
« ‘-':i B K (Lcﬂf?_a

(Bishu Karmakar)
Member Secretary

PARIVESH BHAWAN
Prndt Nehru Compley, Gorkhabasti,
PO Kunjaban, Agantala,

West Trpurz, PIN - 799 006

Phone : (0381) 231 256861 232 2455

232 2462 (Chairman), 232 8762 (WMember Secretary)
Fax 1 (0301) 232 5421, 242 2455

e-mail ! lrippeb@sanchamet.in / ioospeb-tr@govin
website 1 www tspeb.npura.govin
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No.F.6(55)/TSPCB/2019/ |0 5 4e- 35

To

1. The Managing Director
Tripura Industrial Development
Corporation Ltd,, CETP at the
Rubber Park, Bodhjungnagar
[ndustrial Growth Centre, Tripura
(W)

2. The General Manager
M/s. 101 MW Gas Based Combined
Cycle Power Project Plan,
Monarchak, Sonamura, Sepahijala,
Tripura, Pin: 799181

3. The Deputy General Manager
Gas Thermal Power Project Gas
Thermal Electricity Division,
Baramura, Tripura(W), Pin: 799045
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TRIPURA STATE POLLUTION CONTROL BOARD

(A Govt. of Tripura Organisation)

November 11, 2019
14~ 11~ 219

The Managing Director

ONGC- Tripura Power Company Ltd. , Vill:
Dudhpushkurini Mouja, Jamjuri, Udaipur,
Gomati District, Tripura, Pin- 799116

The General Manager & HOP
NEEPCO Ltd., Ramchandranagar,
P.0. NEEPCO via Khayerpur,
Tripura(W), Pin:799008

The Deputy General Manager

Gas Thermal Power Project Gas Thermal
Electricity, Gas Thermal Electrical
Division, Rokhia, Tripura, Pin:799102

Subject: Transmission of Continuous Effluent and Emission Monitoring data to
Tripura State Pollution Control Board: Direction under Section 33(A)
of the Water (Prevention & Control of Pollution) Act, 1974 and
31(A) of the Air (Prevention & Control of Pollution) Act, 1981.

Sir/Madam,

With reference to the above, this is to inform that the Tripura State Pollution

Control Board had entrusted M/s Knowledge Lens Pvt, Ltd. to establish a Central Server for
transmission of Continuous Effluent and Emission Monitoring data of industries. The
Central Server is now ready and it is required that the industries transmit and submit their

online real time monitoring data directly into the Central Server without any intermediate

PC or Server.

2. It is, therefore, requested to all concerned industries to take immediate action to
connect your instruments and start transmitting the data by 11-12-2019 to the Central
Server of the Tripura State Pollution Control Board failing which action will be taken as per

relevant Acts & Rules,

3. For any queries or information on the matter, you may contact Shri Sanjeev
Bhaisin, M/s Knowledge Lens Pvt. Ltd., Mob- 9999052888

Yours Sincerely

! \

- SRR
(Bishu Karmakar)
Member Secretary

PARIVESH BHAWAN
Pandit Nehru Complex, Gorkhabasti,
PO : Kunjaban, Agartala,

West Tripura, PIN - 799 005

f
i

Phone : (0381) 231 2589/ 232 2455

232 2462 (Chairman), 232 8752 (Member Secretary)
Fax : (0381) 232 5421, 232 2455

e-mail : trippco@sancharnet.in / hoos cb-tr@gov.in
website : www.tspeb.iripura.govin
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—— TRIPURA STATE POLLUTION CONTROL BOARD
T2 (A Govt. of Tripura Organisation)- ]
Nuyr Supreme Court Matter
tspch
No.F.18 (ZS)ITSPCBIISOZQI ]O é‘}g’,_ 8/ August 29 ,2020
To

The Managing Director )

Tripura Industrial Development Corporation Ltd.

CETP, Rubber Park

Bodhjungnagar Industrial Growth Centre, West Tripura.

Sub.: Compliance of Hon'ble Supreme Court of India Order dated 30.07.2.0-20 in
Writ petition (Civil) No.13029/1985 in the matter of Shri M.C. Mehta (Petitioner)
Vs Union of India & Ors-reg.

Sir,

Please refer to above cited subject. Hon’ble Supreme Court of India has passed an
Order dated 30.07.2020 in Writ petition (Civil) No.13029/1985 in the matter of Shri
M.C. Mehta (Petitioner) Vs Union of India & Ors and a copy of the said Order is enclosed
herewith for kind information and necessary action.

The Hon’ble Supreme Court of India vide its Order dated 30.07.2020 directed to
ensure that all common facilities should have online continuous emission monitoring
systems (OCEMS) installed in the plants and that the data from this is to be transmitted
to both the website of state Board as well as Central Pollution Control Board.

I would, therefore, request you to kindly take necessary steps for installation of
OCEMS and also to transfer the data of Effluent & Emmission monitoring to our website
as well as Central Pollution Control Board portal at the earliest. A compliance report

may be submitted to Tripura Siale Pollution Control Board with in 21.09.2020
positively.

Matter may be treated as MOST URGENT.

Yours Sincerely,

Enclosed: as stated \

2a\&| L e

( Bishu Karmakar )
Member Secretary

Copy to:

1. PPS to the Chief Secretary to the Govt of Tripura for kind information of the Chief
Secretary.

2. P.S to the Secretary to the Govt of Tripura, Department of Science, Technology &
Environment for kind information of the Addl. Chief Secretary.

3. The Director, Science, Technology & Environment Department for kind
information. :

P

Pzﬁgil!vr\lEein %l(—)lg;ﬁNGorkh - Phone : (0381) 231 2589 / 232 2455

P s oroi Agartai'a abasti, 232 2462 (Chairman), 232 8792 (Member Secretary)
Wes! Trioomm e nal 605 . Fax : (0381) 232 5421, 232 2455

e-mail : trippcb@sancharnet.in ! hoospcb-r@gov.in
website : www.ispcb.tripura.gov.in
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— TRIPURA STATE POLLUTION CONTROL BOARD
(A Govt. of Tripura Organisation).: -
““- l;: Supreme Court Mattze;
Wo..18 (28)/TSPCB/13029/ /0599 > » August 29 ,20
To

The General Manager

M/s 10 MW Gas Based Combined
Cycle Power project Plan, Monarchak
Sonamura, Sepahijala, Tripura-799181

Sub.: Compliance of Hon’ble Supreme Court of India Order dated 30.07.2020 in
Writ petition (Civil) No.13029/1985 in the matter of Shri M.C. Mehta (Petitioner)
Vs Union of India & Ors-reg.

Sir,
Please refer to above cited subject. Hon’ble Supreme Court of India has passed an
Order dated 30.07.2020 in Writ petition (Civil) No.13029/1985 in the matter of Shri

M.C. Mehta (Petitioner) Vs Union of India & Ors and a copy of the said Order is enclosed
herewith for kind information and necessary action.

The Hon'ble Supreme Court of India vide its Order dated 30.07.2020 directed to
ensure that all common facilities should have online continuous emission monitoring
systems (OCEMS) installed in the plants and that the data from this is to be transmitted
to both the website of state Board as well as Central Pollution Control Board.

I would, therefore, request you to kindly take necessary sleps for installation of
OCEMS and also to transfer the data of Effluent & Emmission monitoring Lo our website
as well as Central Pollution Control Board portal at the earliest, A compliance report

may be submitted to Tripura State Pollution Control Board with in 21.09.2020
positively.

Matter may be treated as MOST URGENT.

Yours Sincerely,
Enclosed: as stated

\

fo1l0
( Bishu Karmai%gr])%l

Member Secretary
Copy to:

1. PPS to the Chief Secretary to the Govt of Tripura for kind information of the Chief
Secretary.

2. P.S to the Secretary to the Govt of Tripura, Department of Sci

Environment for kind information of the Addl. Chief Secretary.
3. The Director, Science, Technology & Environment

ence, Technology &

Department for kind

information.
PAR!VESH BHAWAN . Phone : (0381) 231 2589 / 232 2455
:gnd'lé Nghlr)u Cc;\mplrt!axl. Gorkhabasti, 232 2482 (Chairman), 232 8792 (Member Secretary)
¢ Kunjaban, Agartala, ' Fax : (0381) 23
West Tripura, PIN - 799 006 b iopes g o 2485

e-mall : trippcb@sancharnet.in / hoospeb-ir@gov.in
website : www.ispcb.tripura.gov.in
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L TRIPURA STATE POLLUTION CONTROL BOARD

- (A Govt, of Tripura Organisation)w .
“‘: :’n Supreme Court Matter
"NEUF. 18 (28)/TSPCI/ 13029/ /4 Coo.- 91 Mgt 29, 2055

To

The Managing Diretor

ONGC ~Tripura Power Company Ltd,(OTPC)
Udaipur - Knkraban Road, Palatana
Udaipur, Gomti Tripurn-799106.

Sub.: Compliance of Hon'ble Supreme Court of India Order dated 30.07.2020 in
Writ petition (Civil) No.13029/1985 in the matter of Shri M.C. Mchta (Petitioner)
Va Union of Indin & Ors-rog,

S

Pledsie refer to above cited subject. Hon'ble Supreme Court of India has passed an
Order dated 30.07.2020 in Writ petition (Civil) No.13029/1985 in the matter of Shri
M.C. Mehta (Petitioner) Vs Union of India & Ors and a copy of the said Order is enclosed
herewith for kind information and necessary action, '

The Hon'ble Supreme Court of India vide its Order dated 30.07.2020 directed to
ensure that all common facilities should have online continuous emission monitoring
systems (OCEMS) installed in the plants and that the data from this is to be transmitted
to both the website of state Board as well as Central Pollution Control Board.

I'would, therefore, request you to kindly take necessary steps for installation of
OCEMS and also to transfer the data of Effluent & Emmission monitoring to our website
as well as Central Pollution Control Board portal at the earliest, A compliance report
may  be submitted to Tripura State Pollution Control Board with in 21.09.2020
positively,

Matter may be treated ns MOST URGENT.,

Yours Sincerely,

IEnclosed: as stated :

9918 | Lo
( Bishu Karmakar )
Member Secretary

Copy to:
I. PPS to the Chief Secretary to the Govt of Tripura for kind information of the Chief
Sccretary,
2. P.S to the Secretary to the Govt of Tripura, Department of Science, Technology 8
Environment for kind information of the Addl. Chief Secretary.
J. The Director, Science, Technology & Environment Department for kind
information,

Phone : (0381) 231 2589 / 232 2455

PARIVESH BHAWAN .
P;:::n Nehru Cl:mnlnx. Gorkhabasti, 232 2462 (ChanEmSadngaZ:zlgzagi}g 5(l'\»‘lrambe:r Secrelary)
s man. Agerlals ) Fax : (0381) 23 ! in / hoospeb-r@gov.in
West Tripurn, PIN - 799 006 e-mail : lnppcb@sancr}arnal.m oosp
. wobsite : www.tspcb.tripura.gov.in
RUL /S
PE—UON

Re(_}d- NO. 3147119
Govl. o 'W.B.
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—— TRIPURA STATE POLLUTION CONTROL BOARD

e (A Govt. of Tripura Organisation).:
-y g
tspeb Supreme Court Matter
No.F.18 (28)/TSPCB/13029/ /o e - & < August 29,2020
To

The General Manager (E/M)
NEEPCO Ltd, Ramchandranagar
P.O: NEEPCO via Khayerpur
Tripura (West)-799008.

Sub.: Compliance of Hon’ble Supreme Court of India Order dated 30.07.2020 in
Writ petition (Civil) No.13029/1985 in the matter of Shri M.C. Mehta (Petitioner)
Vs Union of India & Ors-reg,

Sir,

Please refer to above cited subject. Hon’ble Supreme Court of India has passed an
Order dated 30.07.2020 in Writ petition (Civil) No.13029/1985 in the matter of Shri
M.C. Mehta (Petitioner) Vs Union of India & Ors and a copy of the said Order is enclosed
herewith for kind information and necessary action. )

The Hon'ble Supreme Court of India vide its Order dated 30.07.2020 directed to
ensure that all common facilities should have online continuous emission monitoring
systems (OCEMS) installed in the plants and that the data from this is to be transmitted
to both the website of state Board as well as Central Pollution Control Board.

I would, therefore, request you to kindly take necessary steps for installation of
OCEMS and also to transfer the data of Effluent & Emmission monitoring to our website
as well as Central Pollution Control Board portal at the earlicst. A compliance report
may be submitted to Tripura State Pollution Control Board with in 21.09.2020
positively.

Matter may be treated as MOST URGENT.

Yours Sincerely,

Enclosed: as stated \

. 1A |8 |Lewe
( Bishu Karmakar)
Member Secretary
Copy lo: ‘
1. PPS to the Chief Secretary to the Govt of Tripura for kind information of the Chiefl
Secretary.

2. P.S to the Secretary to the Govt of Tripura, Department of Science, Technology &
Environment for kind information of the Addl. Chief Secretary.
3. The Director, Science, Technology & Environment Department for kind

information,
PARIVESH BHAWAN Phone : (0381) 231 2589 / 232 2455
Pandit Nehru Complex, Gorkhabasti, 232 2462 (Chairman), 232 8792 (Member Secretary)
PO : Kunjaban, Agartala, . Fax : (0381) 232 5421, 232 2455
West Tripura, PIN - 799 006 a-mall : frippch@sancharnet.in / hoospcb-ir@gov.in

wabsite : www.tspcb.tripura.gov.in
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e TRIPURA STATE POLLUTION CONTROL BOARD
el (A Gowvt, of Tripura Organisation).
~ups
o Supreme Court Matter
No.F.18 (28)/TSPCB/13029/ /N 464G 9 — 6 August 29,2020
To

The Deputy General Manager
Gas Thermal Power Project Division
Baramura, Tripura (West)-7990045

Sub.: Compliance of Hon'ble Supreme Court of India Order dated 30.07.2020 in

Writ petition (Civil) No.13029/1985 in the matter of Shri M.C. Mchta (Petitioner)
Vs Union of India & Ors-reg.

Sir,
Please refer to above cited subject, Hon’ble Supreme Court of India has passed an
Order dated 30.07.2020 in Writ petition (Civil) No.13029/1985 in the matter of Shri

M.C. Mehta (Petitioner) Vs Union of India & Ors and a copy of the said Order is enclosed
herewith for kind information and necessary action.

The Hon'ble Supreme Courl of India vide its Order dated 30.07.2020 directed to
ensure that all common facilitics should have online continuous emission monitoring
systems (OCEMS) installed in the plants and that the data from this is to be transmitted
to both the website of state Board as - well as Central Pollution Control Board.

I would, therelore, request you to kindly take necessary steps for installation of
OCEMS and also to transfler the data of Effluent & Emmission monitoring to our website
as well as Central Pollution Control Board portal at the earliest. A compliance report

may be submitted to Tripura Stale Pollution Control Board with in 21.09.2020
positively.

Matter may be treated as MOST URGENT.

Yours Sincerely,
Enclosed: as slated .

Ao | & Lo e
( Bishu Karmakar )

Member Secretary

Copy to:
1. PPS to the Chief Secretary to the Govt of Tripura for kind information of the Chief
Sccretary.

2. P.S to the Secretary to the Govt of Tripura, Department of Science, Technology &
Environment for kind information of the Addl. Chief Sccretary.

3. The Director, Science, Technology & Environment Department for kind
information.

PARIVESH BHAWAN Phone : (0381) 231 2589 / 232 2455
Pandil Nehru Complex, Gorkhabasti,

232 2462 (Chairman), 232 8792 (Member Secrelary)
PO : Kunjaban, Agartala, ' Fax : (0281} 232 S£27 232 248
‘West Tripura, PIN - 799 006 el - oS At e e
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27 ANNEXURE- g /1\

MINUTES OF THE MEETING HELD ON AUGUST 29, 2019 AT 03:00 PM AT THE
BOARD MEETING ROOM OF TRIPURA STATE POLLUTION CONTROL BOARD,
AGARTALA REGARDING IMPLEMENTATION OF ONLINE CONTINOUS EFFLUENT &
EMISSION MONITORING SYSTEM (OCEMS)

A meeting-cum-interaction meet was organized at Board Meeting Room of Tripura State
Pollution Control Board, Agartala on August 29, 2019 at 03:00 pm in conpnection with
implementation of Online Continuous Effluent & Emission Monitoring System and transmutting
real-time data to Central Pollution Control Board and Tripura State Pollution Control Board.

The meeting-cum-interaction meet was chaired by the Chairman, Tripura State Pollution Control
Board and was attended by Officials from Tripura Industrial Development Corporation, Gas
Thermal Electrical Division(Rokhia), Gas Thermal Power Station (Baramura), NEEPCO
Ltd.(Tripura), Agartala Gas Turbine Combined Cycle Power Plant, CETP Official {Bodhjung
Nagar) along with Sri Sanjeev Bhasin, Sales Head, Knowledge Lens Pvt, Ltd. (ANNEXURE-A).
Member Secretary of Tripura State Pollution Control Board along with all Officers of Tripura
State Pollution Control Board was also present in the said meeting-cum-interaction meet.

At the outset the Chairman, Tripura State Pollution Control Board welcomed all the invitees and
informed them about the need to implement the Online Continuous Effluent & Emission
Monitoring System (OCEMS) and what cooperation is expected of the industries so that the
process can go ahead smoothly. Then he introduced Sri Sanjeev Bhasin of Knowledge Lens Pvt,
Ltd. and purpose of his visit and asked him to deliver his presentation.

Sri Bhasin then took over and informed that for fulfilling the compliance of Hon'ble National
Green Tribunal and directions of Central Pollution Control Board, implementation of OCEMS and
displaying of real-time data to Central Pollution Control Board and State Pollution Control Board
is the need of the hour. He then demonstrated how he could help the industries, if not
implemented yet, as well as Tripura State Pollution Control Board in achieving the same. With an
experience of working with more than 10 (ten) State Pollution Control Boards of India and also
Central Pollution Control Board he gave an in-depth presentation about what is expected of the
industries and State Pollution Control Board in regards to OCEMS.

The session went on with various questions & queries from various participating Officials of the
industries and Tripura State Pollution Control Board. Sri Bhasin demonstrated live-data of
industries from other State who have already implemented the OCMES and helped them by
solving their questions & querics.

The meeting ended with a vote of thanks from the Chairman, Tripura State Pollution Control
Board with the hope that the OCEMS will be implemented soon in the State of Tripura and the
industries would co-operate in achieving this.

269-|
(Bishu l(armakar)6 QI
Member Secretary
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TR SR R i D n,
SOLLUTION COWTROL 8OARD
(A Covi. of Tripura Crganisation)

e ¥

No.F.6(52)/TSPCB/2019/ (\4') ) August 26, 2019

To

Shri Sanjeev Bhasin

Sales Head

Knowledge Lens Pvt. Ltd.

74/A Keonics Electronic City Phase 1,

Behind Cyber Park, Electronic City, Bangalore- 560100

Subject: Installation and Demonstration of Online Continuous Effluent & Emission

Monitoring System for the State of Tripura - reg.

Sir,

In response to your request letter for providing the Central Server Platform for
industry connectivity and compliance of Hon’ble National Green Tribunal, Tripura State

Pollution Control Board is pleased to invite you for a demonstration of the software

cancerned.

2. You are requested to kindly make it convenient to attend the Office of Tripura
Pollution Control Board, Agartala on 29-08-2019 at 03:00 PM and apprise the
Pollution Control Board about the
r transmission of

State
industry personnel and the Officials of Tripura State
software in details and also the methodology of installation and furthe

data.

3. Kindly acknowledge the same via a retuin email along with your confirmation of

presence.

Yours Sincerely
il
W I )
% 51 )
(Dr. Mihir Rr.Das)
Scientist-C

it
3D Ruaban, A 1,
Seol Tnpura 171 - 704 606 g-mail : frippeh

i iornpl

PARIVESH BRHEAWAN . ~0a\ 70 L -
RIVESH BHAVWAN Piwene @ ((1381) 251 2506 7 232 2485

232 2462 (Chairman), 232 8782 (Member Secratary)
Fax 1 (0361) 257 54214, 282 2436

psancharnetin / hoospot-hi@aovin
weslrsite 1 weatsped tipuragovin

-, orkhabasit,
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—— FRIPURA STATE POLLUTIOR CONTROL BOARD
N (A Govt of Tnipura Organisation)

1spch

No.I.6(52)/TSPCRB/20 19/ (;'a"g,? August 26,2019

To

The Managing Director
Tripura Industrial Development Corporation
Khejurbagan, Agartala, Tripura - 799006

Subject: Meeting-cum-Demonstration of Online Continuous Effluent & Emission
Monitoring System for the State of Tripura - reg.

Siry,

In compliance of Hon'ble National Green Tribunal, Tripura State Pollution
Control Board is in the process ol implementation of Online Continuous Effluent &
Emission Monitoring System for the stale of Tripura.

In this regard, you are requested to make it convenient to attend the meeting
cum demonstration programme ol the OCEMS software in the Board Meeting Room of
Tripura State Pollution Control Board on 29-08-2019 at 03:00 PM.

Yours Sincerely

W ‘p/qp?

(Dr. Mi mkl{: Das)
Scientist-C

PARIVESH BHAWARN Phone : (0361) 231 2560 /232 24551 232 8792
Pandit Mehne Complex, Gorkhabasti 232 2482 (Chairman), 230 7751 (Member Secralary)
PO Kunjaban Agartala, Fax : {(03581) 232 Hh421 232 2455

West Tripura, PN - 794 006 e-mail @ tippeb@sancharmet.in / hoospeb-rfogovin

website © www.ispeb tripura govan

€9d. No. 447/19
Govt. of g
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NOLG(S2)/TSPCB/20010/ (20

I'n

The Dy Generad Manaper

Gas Thermal Power I'rojec
Gas Thermal Electrical Division,
Rokhia Tripuva (W), Min: 799102

Sir,

" ({;

Tt A €T ATE W u b b iTIOW OOy E B/ '[
ICPURA STALTE PFOULLU IO AN 5{} L olJAKD
{/

ot

ot Tripura Qrganisation)

Avgrust 26, 2019

Subject: Mecting-cum-Demonstration of Online Continuous Effluent & Fmission

Monitoring System for the State of Tripura - reg.

In compliance of Hon'ble National Green Tribunal, Tripuva State Pollution
Control Board is in the process of implementation of Online Continuous Effluent &

Lmission Monitoring System for the state of ‘Tripura,

In this vepard, you are requested 1o malke it convenient to attend the meeting
cum demonstration programme of the OCEMS software in the Board Meeting Room of
Tripura State Pollution Control Board on 29-04-2019 a1 03:00 'M.

PARIVESH BHAWARN
Fendit betira Comples, Garlilibast,

PO hanjabian, A i,

VWzut Trpiaa, 17D -

FATLAR IV

Yours Sincerely
[y f /"1)”7
\\_}u\""’, I/ (9
f,)f,]j 3‘ /
(Dr. Mihir Kr. Das)
Scieniist-C

Flioneg : (0501) 231 2560 1 202 2454

232 2662 (Cramman), 72208792 (Mambor Secrelaty)
Fax : (O301) 232 6421, 222 2455

el Happebiisanchemeat n f hoospeli b gigeyn
WEDIRHE & W 1Gp st nNpuia (Jov.in

&
D (Regd. No. 447,19
Gowt. of W.A,
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P PRIPURA STATE POLLUTION CONTROL BOARD
(A Govh ol Tripura wrgar Hsation)
No.F.O(52)/TSPCB/2019/ (Da/ August 26, 2019

To

The Dy General Manager

Gas Thermal Power Project Gas Thermal Electrical Division
Baramura, Tripura (W), Pin: 799045

Subject: Meeting-cum-Demonstration of Online Continuous Effluent & Emission
Monitoring System for the State ol Tripura - reg.

Sir,,

In compliance of Hon'ble National Green Tribunal, Tripura State Pollution
Control Roard is in the process of implementation ol Online Continuous Effluent &

Emission Monitoring System for the state ol Tripura.

In this regard, you are requested to make it convenient to attend the meeting
cum demonstration programme of the OCEMS software in the Board Meeting Room of
Tripura State Pollution Control Board on 29-08-2019 at 03:00 PM.

Yours Qinu_r«.]y
W 27
2] )

(Dr. Mlll r Kr. Das)
Scientist-C
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To

The General Manager &HoP

NEEPCO Ltd.

Ramchandranagar, P.O.: NEEPCO via Khayerpur,
Tripura (W), Pin: 799008

Subject: Meeting-cum-Demonstration of Online Continuous Effluent & Emission
Monitoring System for the State of Tripura - reg.

Sir,
In compliance of Hon'ble National Green Tribunal, Tripura State Pollution

Control Board is in the process of implementation of Online Continuous Effluent &
Emission Monitoring System for the state of Tripura.

In this regard, yvou are requested to make it convenient to attend the meeting
cum demonstration programme of the OCEMS software in the Board Meeting Room of

Tripura State Pollution Control Board on 29-08-2019 at 03:00 PM.

Yours Sincerelv
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Scientist-C
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No.F.6(52)/TSPCB/2019/ W'y August 26,2019

To

The General Manager

M/s. 101 MW Gas Based Combined
Cycle Power Project

Monarchak, Sonamura, Sepahijala
Tripura, Pin: 799181

Subject: Meeting-cum-Demonstration of Online Continuous Effluent & Emission
Monitoring System for the State of Tripura - reg.

Sir,

In compliance of Hon'ble National Green Tribunal, Tripura State Pollution
Control Board is in the process of implementation of Online Continuous Effluent &
Emission Monitoring System {or the state of Tripura.

In this regard, you are requested (o make it convenient to attend the meeting
cum demonstration programme of the OCEMS soltware in the Board Meeting Room of
Tripura State Pollution Control Board on 29-08-2019 at 03:00 PM.

Yours Sincercly

W 'l% f/
(Dr. Mihit Kr. Das)
Scientist-C
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To

The Managing Divector
ONGC-Tripura Power Company Lud,
Vill: DudhpushkuriniMouja

Jamjuri, Udaipur, Gomati District
Tripura, Pin: 799116

Subject: Meeting-cum-Demonstration of Online Continuous Effluent & Emission
Monitoring System for the State of Tripura - reg.

Sir,

In compliance of Hon'ble National Green Tribunal, Tripura State Pollution
Control Board is in the process of implementation of Online Continuous Effluent &
Emission Monitoring System lor the state of Tripura,

In this regard, you are requested (o make it convenient to attend the meeting
cum demonstration programime of the OCEMS software in the Board Meeling Room of
Tripura State Pollution Control Board on 29-08-2019 at 03:00 PM.

Yours Sincerely
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(br. Mlhll l{r. Das)
Scientist-C
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TRIPURA STATE POLLUTION CONTROL BOAKRD

(A Govt. of Tiipura Organisation)’

October 11 ,2019

No.E.6(55)/TSPCB/2019/ 'S //~/%

To

Knowledge Lens Pvt. Ltd.

H115 Concorde Silicon Valley,

Next to Wipro Galte, Electronic City,
Bangalore - 560100

Sir,

we are pleased to award the work order for setup and implementation of C
Server Platform on Cloud for online monitoring of effluent, emission and ambie

Subject: Work Order for setting up of Central Server Pl

atform on Cloud for
online monitoring of Effluent & Emission for Tripura State Pollution

Control Board - reg.
Ref: Your letter dated August 23, 2019

With reference to the above cited subject and your offer dated August 23,2019,
entral

nt air

monitoring for Tripura State Pollution Control Board (TSPCB).

You are requested to setup and install the Central Server Platform as per terms

and conditions given below:

Central Server Software: You will provide Glens Central Server Software

1.
2. Infrasiructure: You will provide Cloud Infrastructure for deploying the
software.
3. Open API: You will provide REST based open API for connecting various
stations/industries to the platform. )
4. 0&M: Operation and Maintenance for deployed software on cloud platform for
5 years from the date ol installation,
5. Support: Remote support for software installation, configuration and
upgrading as and when required.
6. Training: One free training session will be provided to the Officers of Tripura
State Pollution Control Board.
7. Price: The package and services mentioned above will be supplied completely
free of cost (at 100% discount) to Tripura State Pollution Control Board.
Yours Sincerely,
~
BRI ERIBTRE
(Bishu Karmakar)
Member Secretary
Copy to “

1. The Chairman, Tripura State Pollution Control Board

2.

Head of Office & DDO, Tripura State Pollution Control Board
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IN THE COURT OF..00 i mengensisegpee oo
UIL_PJ‘PV\ D pwe Bf,MEAf\-l \ﬂio\ “
Case NOOAN"gi[?"’u/E‘ lz’ OF o oeeveseremenesaaeannen s
wa\dcwv\a. DaA
-VERSUS-
Dniown of Tndic & O,

Y ﬂ(;-‘/vve N L |
KNOW ALL NEM BY THESE PRESENTS THAT INVE.._._.‘?.‘.’.‘.‘.’....‘L“.....'.T’.E ................. o |
'7—°:Th~vm5€ah"ouuhww%“kmtevfdwl- ............................................. |
...................................................................................................................................... do herebyin ?
my/our name/names and on my/out behalf constitute and appoint ShrilSarvasri...ﬂ?:ﬂﬂg‘....?‘P“’, ’
Ac\n{oc-ﬂk"/ ........ e .
as my /our true and Jawful advocate /Advocates '

..........................................................................

to appear and act for melus in the above case to file appeals from decree or award or order in
original suit, or case or from appellate, decree or from order in case Civil/Criminal/Revenue or
any order, proceeding etc. to file written objection in appeals/cases whenever necessary, to
conduct appeal or case on my/our behalf and for that purpose to examine witnesses and to do
all acts and things whatsoever as required to be done in connection herewith, such
compromising of the above mater, depositing or withdrawing any money in from the
Court/Office, filling of any document/documents in the Court/Offices, referring maters in
dispute between the parties hereto to arbitration, withdrawing the above matters with liberty
to file appeallcases proceeding afresh, receiving properties, release from attachment, filling
execution or miscellaneous cases, bibbing at Execution Sale, obtaining payment from'the Court
withdrawing custody and other fees and doing .on my/our behalf such other acts in the above

matters as are necessary and proper.
In case of myfour failure to comply with any instruction given by my lawyer in

connection with this case the lawyer shall have no liability for any loss suffered by mefus for

any adverse order against me/us. -, :
I/We hereby agreeing to ratify and confirm all acts so done by the said Advocate

/Advocates as mylour own acts if done by melus, execute the Vakalatnama on this

1# b day of Decerhd 00282001
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YA M AL 3 F RN AcceptEd by- Jave Lﬂk‘.‘
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Member,
Tripura Rar Assaciation,
Aqartaia, Tripura (Wt‘;



